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tion of the Northern Railway for 
movement of grains; and 

(b) if so, the action taken thereon? 

The Deputy MinIster in the Minis-
try of Railways (,shri S. V. Rama-
·swamy): (a) and (b). Presumably, 
the question refers to the movement 
.of foodgrains to stations on the 
Pathankot-Joginder Nagar Narrow 
Gauge section of the Northern Rail-
way. Comp'laints have been received 
about the delay in the clearance of 
traffic to stations on the Narrow Gauge 
via Pathankot. Due t:> limited capa-
city available on the Narrow Gauge 
section traffic to stations on this 
·section is regulated by quotas, which 
results in occasional delays in clear-
ance. Steps are being taken to 
increase the capacity on this section 
during the Third Five Year Plan 
period. 

Enquiry into Poona-Bangalore 
Derailment 

521 f Shri Mohsin 
. L Shrl Umanath: 

Will the Minister of Railway!! be 
pleased to state: 

(a) whether the officer entrusted 
with the enquiry into the causes of 
.the derailment of the Poona-Bangalore 
Express train has submitted his 
report; 

(b) if so, what are the reasons of 
the said accident; 

(cl whether it is a fact that railway 
track between Poona and Bangalore 
is not properly maintained and that 
the accident is due to the defect in 
the rails; 

(d) whether Government will get 
the entire route examined by proper 
technical personnel; 

(el whether it is a fact that the 
ex-Brakesman who died in the acci-
dent gave his life to save the train 
from major disaster; 

(f) whether it is a 'act that he has 
1eft behind him his widow and six 
young children; 

(g) what compensation has been 
paid; and 

(h) whether Government are con-
sidering givin·g some extra compas-
sionate allowance to the dependants 
of the deceased employee? 

The Deputy Minister in the Minis-
try of Railways (Shri Shahnawaz 
Khan): (a) and (b). The Additional 
Commissioner of Railway Safety bas 
submitted his Preliminary Report. 
According to his Provisional Findings, 
the derailment of the train was due 
to tampering with track by some 
person or persons unknown. 

(c) No. 

(d) The tracks are regularly 
inspected by competent technical staff 
of the Railway and the question of 
further examination does not arise. 

(e) No. 

(f) Five young children and a preg-
nant widow have been left behind. 

(g) Rs. 3,500. 

(h) Ex_gratia payment of Rs. 500 
has been madC'. Giving of a suitable 
iob to the widow is being (,onsidered. 

Donkey purchased for Rs. 60.000 

r Shri Naraslmha Reddy: i Slari Hem Barua: 
523. Shr~ P. R. Pa~eJ: 

Shrl D. J. Nalk: 
L Shrl Chhotubhai Patel: 

Will the Minister of Faed and A&ri-
culture be pleuc:1 to .tate: 

(al whether the Government are 
aware of the statement made by the 
Revenue Minister of Mysore, Shri 
M. V. Krishnappa, in the Mysore 
Legislative Assembly on .July 20th 
that the Government bought a donkey 
for rupees sixty thousand immediately 
after partition of the country and that 
the donkey is still living; 

(b) whether Government will give 
particulars of the donkey; and 
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(e) why it cost such a huge sum 
and who was responsible for the 
deal? 

The Deputy Minister in the MinIs-
try of Food and Agriculture (Sbri 
A. M. Thomas): (a) to (c). The infor-
mation is being collected from the 
Punjab Government and will be laid 
on the Table of the House in due 
·course. 

Conference of Sugar Teehnologists 

524. 8hri Vishram Prasad: Will the 
Minister of Food and Agriculture be 
pleased to state: 

(a) whether it is a fact that Gov-
ernment convened a conference of 
sugar technologists in Delhi some time 
during the second week of July, 1962; 

(b) whether it is also a fact that 
this Conference considered the pro-
posal to manufacture raw sugar in 
India; 

(c) if so, what are the recommen-
dations of the Conference; and 

(d) the steps taken by Government 
to implement them? 

The Deputy Minister in the MinIs-
try of Food and Agriculture (Shri 
A. M. Thomas): (a) to (c). A 
meeting of sugar technologists was 
conven.ed by the Indian Sugar Mills 
Association in New Delhi on 18th 
July, 1962 to discuss various techni-
cal aspects relating to the manufac-
ture of raw sugar. The concensus of 
opinion was that it was possible to 
produce raw su!:ar in Indian factories 
ror export. 

(d) Does not arise. 
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Treatmellt of Leprosy 

526. 8hri D. C. Sharma: Will the 
Minister of Health be pleased to state: 

(a) whether Japan has offered to 
collaborate in the treatment of leprosy 
in India; and 

(b) if so, the details of the offer 
and the steps taken in the matter? 

The Minister of Health (Dr. SushIla 
Nayar): (a) and (b). An olIer is 
understood to have been made infor-
mally by the Japanese Leprosy Mis-
sion for Asia to set up a hospital for 
treatment ot leprosy patients at Tele-
para Cooperative Farm, Kotdwar, 
Bijnor District in Uttar Pradesh. The 
details of the olIer are still awaited. 

Pa:rment 01 Overtime Allowances In 
Post Ofllees 

52'7. Shri P. Kunhan: Will the 
Minister of Transport and Communi-
cations be pleased to state: 

(a) whether Government have 
appointed a committee to enquire into 




